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LOK SABHA 

Wedne.dall, November 24, 19651 
Aflrahallana 3, 1887 (Saka). 

The Lok Sabha met at Eleven of 
the Clock. 

[MR. SPEAKER in the Cluzirl 

ORAL ANSWERS TO QUESTIONS 
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~'r m ~  f", 'l'l! m>tiR #r 'l't 
--m'Ifl ,,:w ~  ~ irf'fo'f mliT ;;it ;r, 
0<1 r .. "3".;i.r sr.r. .. 
Mr. Speaker: Order, order. 

8h1'i liar! Vishnu Kamath: Is it nolt 
. a tact that the proliferation of memo .. 
rials .in stone and marble is not so 
very necessary for !,he immortalisa-
lion of the Mahatma's precept and 
example? He himaelf desired memo-
rials not made of stone, but riveted 
ot Iwarts, lor that marble crimson-
veined is indeed truly eternal. If SO. 
what steps are being taken by Gov-
ernment to ins,'Tlbe the teachings of 
Mahatma Gandhi on the the minds 
and hearts Of men not only in India 
but elsewhere in the world as well? 

The Minister of Edu,atj"n (ShI'! 
M. C. Charla): A Committee has been 
set up under the Chairmanship ol the 
President of India to celebrate the 
Centenary of Gandhiji's Birthday, 
where nil these questions will be con-
sidered. We want to celebrate it in 
a manner worthy of Gandhiji, the 
greatest Son Of India. As regards 
his writings, we are producing 
lext...Jbooks when! Gandhlji's 
•• yihllS a .. e being reprodlK'ed. We 
are doing everything to keep \.he 
memory Of Gandhljl alive. 

8hrl JIarI VlshDa Kamath: My 
IIrst question was sUghtly difl'erent. 
Are memorials made of stone and 
mamle so very necessary? 

8br1 A. P. Sharma: In view of tile 
fact that Gandhlji's own house at 
Rajkot and Porbandar h8iVle been dec-
lared as places of national importance 
In order to commemorate Gandhlji'. 
memory, may I know whether Gov-
ernment are contemplating to take 
OV'er the place where Gandhiji was 
Shot dead also In order to commemo-
rate hi. memory? 

IIhrl Bhakt Danball: Sir. •• far as 
our information goes, Gandhiji'. houae 
at Rajkot has been taken over by 
tho Gandhi Smarak Nidhl. and not 
by the Government. 

Sbrl A. P. SharIIIa: May I know 
whether Government are going to 
take over ... 

Mr. Speaker: That question bas 
been answered many a time. 

Shri A. P. Sharma: No, I am talk-
Ing about the place 

1\11'. Speaker: Shri Warior . 

Shri A. P. Sharma: My specific ques-
tiOn was ..... . 

Mr. Speaker: That had already 
been answered. 

Shrl A. P. Sharma: I want to know 
whether Government are contemplat-
ing to take over this place or not. Let 
Government say 'Yes' or 'No'. 

Mr. ,Speaker: I am repeating that it 
has 'been answered here on the Hoor 
of the HOUSe many a time. 

SbrI Bbarwat Jha Azad: If once an 
answer has been given by Govern-
ment, Is it not open to GovernmEnt 
to reconsider the earlier decision 
afterwards? Can the Government not 
reconsider it? So, we are asking again 
and again why Government cannot 
take It over. 

Mr. Speaker: Reconsideration Is 
not' being Baked for. 

Shrl Bbarwat Jha A&a4: Govern-
ment must clarify this point. 

8hrl Warler: May I know whether 
it is a fact that Mr. Birla had written 
to the late Prime Minister that this 
particular manllion would be handed 
cwer to tlw Prime 1II1nister for his 
residence and not for a memorial to 
Gandhiji? 

SbrI Bbakt DarIIIuUa: I have not lot 
any information just now. 
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Shrl D. I. Nalk: Gandhiji's life was 
dedicated to the removal Of untouch-
ability and other conatruuctive pro-
gramm.... May I know what Gov-
ernment Intend to do to achieve these 
pro&rammes of Gandhijl7 

SIIrI IIIIakt Darsban: Sir, aU our 
development IProgrammes are bued 
on Gandhiji's teac:hinll. 

Shrl D. I. Nalk: That has not been 
done in all the States. 

ShrImati ..... hmlk •• tbam.ma: Is 

It a fact that a few month' back lIur 
Prime MJnlster bad laid the founda-
tion for a Gandhljl stupe at Vljaya-
wada, and it so, may I know whether 
the Ministry wi11 also see that such 
a thing is encouraged and !lUch kinds 
of OIIUJIIIS are established In other 
States a1107 

SIIrI BbaIU DanIuul: Sir, as I have 
_Id already, aU this work 18 beinI 
done under the auspices ot the Gandhi 
Smarak Nidhi. 
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Shrl Kapur SInIh: Do Government 
propose In any shape or form to in· 
duct the name or perIOD of Mabatml 
Gandhi into the gored relillou. lor< 
of India? 

Slut IIIIakt Danhaa: No SIr, he,... 
not a religious ~ r In that _. 

Bhrl Kapur SlDrh: I have not beeD 
tble to fOUow the answer .  .  .  • 

Mr. Speaker: Next question. 
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Baldia Kellnery 

+ 
·'17. Shri VllIhwa Nath Pandey: 

Shri P. a. Chakraverll: 
Shrl P. C. Borooah: 
Shri Bella: 
Shri IndraJlt Gupta: 
ShrI a. s. Pandey: 
ShrI Rajeshwar Patel: 
Shri VIdJ'a Charan Shukla: 
Shrl D. C. Sharma: 
Shri Yashpal SIne": 
Shrl Kapur S .... h: 
. Sbrl Dlnen BhattachaBJ'a: 
Dr. RaDen Sen: 

Will the Minl.ter of PeUoIeam and 
Chemleals be pleased to refer to the 
reply given to SI·arred Question No. 
70 on thp 18th Augu.t, 1865 and .tate: 

(a) whether the negotiatioDll with 
fore;cn ftrms fOr the setting-up of 
Haldia refinery have since been con-
cluded: and 




